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30/ 11/ 2015 These applications were called on

for hearing today.

HON BLE THE CHI EF JUSTI CE
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Raj esh Sharma, Adv.

Raj eev Kumar Gupta, Adv.
A. Ansari, Adv.

J.P. Mshra, Adv.

Bal raj Dewan, Adv.

Raj esh Sharma, Adv.
A. Ansari, Adv.
Shal u Shar ma, Adv.

Aneet Si ngh, Adv.
Sandeep Singh, Adv.
Al ka Si nha, Adv.
Anuvr at Shar ma, Adv.

Vi krant Singh Bais, Adv.
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Ravi nder Kumar, Adv.

UPON hearing the counsel the Court nmade the follow ng

ORDER

D sm ssed.

[ Charanjeet Kaur ] [ Vinod Kulvi ]
A R -cumP. S Asstt. Registrar



